s {
- f) ON. 6349
/!‘
NOTES OF THE REGISTRY ORDERS OF THE TRIBUNAL

L 3

P Twae RN <\
\:&-\z D A\ e
AN+ \R 2080 08\ A
he Neel B ol

C A QN

M=

Order dt,18,10, 200C,
Heard Mg, S.R.,Mishra,learned counsel
for the applicant and Madam R,Sikdar, learned
Meno
AsCc on M filed by learned counsel for
applicant in which it has been submitted
that the prayer asked for in the OA has
already peen granted by the Departmental
authorities and he does not want to press
this O0A .wWe have heaid learned counsel for

poth sides,.In view O0f the Memc the OA is

dis;osed 0f as not being pressed,
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